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It is submitted that the Applicant herein is submitting, through this convenience 
document set, certain additional documents in order to further substantiate and 
establish the case of the Applicant herein.  

 

For the above stated reasons, it is prayed that this Hon’ble Tribunal may be 
pleased to take on record this memo, along with the additional documents filed to 
support the case of the Applicant and pass any other orders as this Tribunal may deem 
fit and necessary in the facts and circumstances of the instant case and thus renders 
justice.  
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xp" 19_ _. y
(See Ehilc 15 or the Tamil Nachi Societie8 Rcgitration faile8,  1978|

]e**¢. crcltia.A:lf.a / Ctlin(. ®r rfultloB or t&. ndct.I.a odce ®r
frole toc!.ty under tdr-.ctlm lil af .ectlou L3 ef the Iud H.tti
3edctl.. Bqpt3nrdoueL ^c& L97B. fTu±D Xrdn Act. a7 Of lgr76|

i. Hanc of the rdety:  rmllAL WxmFi BcOIEs tRormcrrolt ^HD
pRESEmrHTloN A§socunoN
No.8, Mema!!epuran Spetinl Gmde
congcrd Building
Mamallap`iram, Konralem Sd4
Thirukaalflnindmm Union,
tfrochoapuran- "dict.

a.  Dies c\£ E6e-igivLiif e5nti. ce.®5.2de.B

• 3. The Regirfution No. a. Year Of ReEigdlfro:

4. Hcser]ted fry                         V.IcrntJ€EX3RFrAH`r

to,
The Rcjrfuar Of Soctctlea

±ct keg- Cifece,
Cbenggiv

Sir,

I,  V`Kit".  Sksenry of lIALIAI gJL"ft Bat)DB  monrmab
AflD rfqBacmIAmo8  AB®OGl^no#,  hcrcty  ¢vm  you  notice  under
aeb-section (1| Of occtisn 13 orthe Tamil Nadu §ocietie3 RegLrfution Act
i9?5  q`amil  Nachi  Act:  37  Of  lq?S|  that  the  Regl9tcoed  office  Of  the
3oc!cty.  SitunbEd  at  No.&,  Mamaltapuram  Sprdch   frodE  Commerdal
Birilding   linm&Hapumm.   Korcalan  Salai.  Thi"}cachifuridr&m   Union,
Hanchaapur€m District.

Dated &t.Chengclpet on thie the 2n4 day Of Hay cols.

_il-

=-*#`i
V,Xrm

lsE#RTqu
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IIAI,LAI WATBR BODIBsmo'rECTloN ,AVD pRESERVATloH
AssceIAH,Qn

MEmoRA»Dul4 op AsSoCIAmoN-BYE Iaws

n       Hune=

The  Name  of this  Nor-profit  society  shall  be  "MALIAI  WATER
BODIES                 CTION   AND   PRESERVATION   ASSOCIATION-
thereinafter caHed as the dAssociation|

P}     Bedstered ofEicc:
The    reristered    office    Of   .QEe    abcietir    chall    be    at    No£,

#H==,£=s¥{inir-:F¥
Kancheapuram "strict.

m|   Pnmo...nd oblectto.:

a furfe'b. aeein the a-mri* prqucte and Safeguard the vfater
+  bodies  in  and  rfuund  hiricheep`mp  Digiv,Tadribiadu,

ptoREdm eLbd poeeetREon of th. *aE£.r bedfo..

h auerrfu . .:
1. fro  inict the  aqriapt  Safeguard  and  Maintain the

Wdr  Bodies,  .Canela,  Ponds.  P`rddle,  Channch,  Oodai,FE-
2. Do  pe€ect  the  Water  bodies  which  are  in  the  `rarEe  Of

ednct and tl preaenre them.

3.to   asairi   the   Oover"ent   rchove    an   eoureee   of
enthachmcmt    in    the    ±    bodies    a[na    thcoe
encroadrthfawhicharichimindingrmfterbodie&

4. To approach conoem rfumtny bodiee to et]op and qrfuLing
in wider bodies and 8irmounding.

5. To  fadlitate  waha azrd its  reaourcc  for  the  Ear]per  nd
thck cultivation.

6. To pruvide  twarencae about the wder conscrvatien +and
rprit± fENngf irF3rprrtyELtENrdrketoqkyfm.    ir#j£

i.-.....bEL®u.®±Sp&®th *
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7. +®  give  a["enes.  about the  lchrine  reeonrcea  and
ethicate and cbpo" the "nfl youths for emdqmcat
end also to pe8tgv¢ the marine entinmrfu

predde aid md thdr to the reodca dudrg the tine Of
utafur&L Calrmfty/Dieaedtr with the s{xpput Of Centml md
stir AidJ

. T® ensure eonscrveflca and. whife neccasary| iedentifm
Of eeoqutenB.                                                                         '

10.    Mcaeurca far the            fro, ¢aorfu and redudim of
aper pREtm th?ll bc taken,                                        ~

\!

11..   To permt caDtol and i`echice inter bodice inpact, the
Pardca chqu  derdap,  adqu,  inplquin  and,  in  far  ap
poBrfuhe, "dtr ¢rmpatibte.rdrmp€ legal, f]fininfrfufite.
cconndc, drcadal and technical p¢aflnet, h order to +
cn- drter dHA. ttry

12.    The emlonim ofpdhatanin i. pr-ted, ccafrobed and   .
ttrfuced at einboe. tb"8h the armucdlca Of, aner aBa, '
loth-and nm-m#e trfuchagy; -

13.    witer bodi.ee &ze prctected ep6gct poDtidan from pcht

gp.£r-  deie-=sS  tin  giv  uE=c==€  of  €..±
diachugpl try the catBpetent mtinth erfuarifiea, md qat
the fflrfuaribed diecharEp are zparfuorsd art aHctrdBed;       .

I+.   ".   Aaeodrfum   cm   giv.  erdatrziee,   techriquci,
aqermee. ppegrm, mcthodr fu Expett-. Frdgb NGab
and hrfuitLou, S" md Ceurfu Gortmmrd .md dco
to rceefroe drandal aH boo tim hordcr to fuBctitm ant
ada±±nEife th. aa.odrfum

'15.   fro 8t`rty and caerfu chout the caneE"tim d War

Bndico, Cmala, Bend. Fudde. Cifeeenfa Oodd, Rfty
ctc and to emrfuct and kedce ouch "r bediee dr tbc
useOfhacraqdpri"cdqudrifu

tiifethfeff!-Sgffiri
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rvy    _cad.tltqHo"
a.. The  Members  Of the  Association  has  the  rights  to  constitute

Beard  of  Governing  rmbar  and  Exec`itire  Members  Of  the
A-otL

b. The Aeeociation tan enredl the mcmbct® without any linit.         `
c.  The  mcmbcm  can  be  enrolled  in  the   association  with  due

pcrriBsicm from the Goceming Board and EinccuGve Monbers    r

lJ)     Hnlnee. ^ceouBt.all ^udlt
A. Financ" ysce

The Finandal ]rear of the Assoctatian will be from the 6rst day
Of April Of cvery year to  3ltt de3r  Of March  Of the  fonowhg

year. However tr the first ]rcar the accounting year chan bc  +
frm the date orr€gdetion ofAs8ociation to the Slut day of      .r
March Of the funowing year.

8.But,-
The  ^a8ociaticq[i may  open  any mmher o{ accmiEm  ill any
bank  in  the  liane  Of  Aeeociation  and  the  Sccaetar)r  and
TLeaeurer   are   only  Authchacd   ty  the  Assodation   ehan       ,

operate the accourfu

a.dud-
A Cmartercd Accountant who ahad not be  a member or the
Aeeociation chall oudit the accounts Of the A&eocintion cvcry

Sneer. `me znembcrs sum appohi hin at the ^nn`ral Gcacral      ~
tyLecting every yeu.

D. I"itneBtr5
Whereas the PLetident, Scanetary and the Treasurer corfu ,
the  rcoFipt  Of  Re.12,500/-  (R`lpee€  Twelve  Thou8alid  Five

Hundred atdy| tow:rig the dcmation for th; formation or the
aesocintioi    horn   25   mcbbcrs{induding   the   `nesident,
Seeetflry a "eastirct| Of about R3.500/-per member.

EEEET[HE

?/

I.*,`±*urFAlItffNirrfundRTftyhithgivndf
*
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RI

association fund, For the puxpoae bf carr]ring out the otSects of
the asscoiation and for providirLg the fadlitie8 and undertalring
the activities as mentioned above. the members shall be entitled
to utlize the f`mds of association as wed as its income in such
manner as they shall in_ their produce and judidous discretion
deem it carry on any business with the association fund and/or
enter into partnership on behalf of the association, as they ma]r
deem fit.

trtyJLaeziaocif+ciationHeetin£:

A. Meeting of Association may be held at Such time and verme as
may be  decided  by the  Board  or Members to calTy  out Of the
oQjective8 and purpose Of the association.

8.` Annual General Meedng
An  armual  general  mocting  Shall  bc  held  once  a  year  for

puxpo`se  receiving  reports  of the  oficcs  and  committees,  and
any other business that may  arise the report or the  board  of
members of the previous year and the audited accounts chall be
discussed to submit the confirmation also for catty out Of the
objectives and purpose of the association.

""k"...RE&

#- a#-
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Vm. Hfime t]r the AdwlaonB of the Aseocintlon

i a.H®. I N&n€ and JLddrc-a Deecriptl®n,  Ocequtlon  Ccolgration  j

i

and A£G                                   i

i L.Uthaya Kumar s/o               Advocate,  Aged  about  38 Legal

i Lingan, residing at No,2 /6,year Adviser            ,i

i
Scngaininmmaii Koil Street,

i
Uthandi, Chennai-600 119.

i2 V.Viswanathan,

=asw±givEb°ut!£d=8C::fioniii           S/a venkate-, residing at

!Matha          Kotl          Street,

i      Fc::::ur=,D]smct -IIIIIIIIIm
3        i Krichnared s/o Dhinakaran   Social worker, aged about ABsociation

Sundaraln,     Matha     Ken ¢8y- Advi8or
Strect.         Mamall'ap`mm,
Kancheepuram         District

L.

w]Tmss_rs_;

±-en-6€oid.      R
3/,

2.  8. &coEL

gr
F,.^d.e4
S|o  fuhab

be  T®  hgmut. W
M ,A".Jdy-
feonchgiv~  sl; S]

#   i".fl.rty
sh Srfu.¥T

rwi 12.3, v"antp r;.
Pavwi;   v.I)I rtyc,l¢-tJ-- a)S+

r&I..""-,...ou8u,5,SS,S®SgivcalJ/
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H SELECTIOH OF Trm BojLRD ELEmRE:

a) The   Board   m¢mbcrs   will   consist   of   President,   Secretary   and
Trca8urer.

b) TheBoard members in the association will be elected by the members
of the association.

c)  The  president,  Secretary,  Treasurer  and  others  executive  members
shall bc elected ky the members consist of 25 nos.

d) The Board memberg holds the chair for not more than Three years.  /

X. rowER op BOARD MEMBERs op AsSocIATlolt
That the Board Memberg shall have the following powers:

a| To   manage=/ `dll.  -the. ::ilirfu ; anq/,or   properdeg   Of .ire

aesoci8tion;

b} rb  .apolnt  cmplbyeee  and  to  Settle  the  terms  of thofr
eelin-ce,. rquxpmgiv and termhation;

c} To invest qc flmdr of the aaeodation, in bank or in the

purdase  of  cunpany  ahac;   or  ace`ritiea  tqr  other
mpirable arfu znofabhe and ifmovable prapehice;

d) To  con,  alter,- vary;  trmrform  or  othendae  dfa.pose  or
aliclia:te  the  aeeeda:tick  properfe3  or  any  irverfucat
repre-enting the eade for consideration and to t`elnvc8t/

the'qu'
e}  Th  pledge   or  mortgage  the  aeeociatinn  priopdice  for

raiding lens;

a  To open the bank accounts in the name and on bchAIf or
the aseodafim and to opFcmte the sane; --#

a.... 3...... oug udssS#®SgL.  s*Ggiv  /'` *
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0 to enftr into a prfuerehip ch behalf Of the asaocifttim
with any other part]r or pdic.;

h| To pay an charges.  Inpedicaa md  othtr  outrfup
pryabte in neapect of the aseocia6on ppqpcrdce md alco
to pqr aD coat Of the inddemttl to tbe -hiniltmtion
turd man.qucB:t d the aBeoctafron prque.:           . ,

ri  fro  flf  case,  comri±nt  and  mift  on  beur  af  the
aeaocif]:tion   and  t®  rercr  to   .rbifrotim   ab  eedoa]

proceedingB  and  diapute.   touctihg  the   aecodrfeon
prqpeftiee cad to ccopruirc md compound the rfe      .\
ng..

I)  To Accept any gife, doziafion or coBtrihatim in cadr or
in  any  ldrd  fu  anytne  ron  the   otiedr  Of  the
aesodation:                                                                       t.'        ,

fry To  -edL  lcql  qpirim. d  lqvyae  and/tr  Chartxrfed
Armmmt. a3 and whcarequid;     ,

0  To  nodinte  thdr  iEpreaet&tipc.  for  iny  Of  the
afore.aid puxpo.e. for the ctjcctive of the aeaoo.aficm         -

q}h ca.e Of iany dihabce hdem th. ±±:a±:tiaa.I aB
ouch dt`mtion d¢cirion Of the uaodafioD inctudihg the
aaeociation un be cnddcred and the ma|try dodaion
un mEVAEL

a) The board neabbcrs alms with eeetchtien un be d
tfoed| to aminate tB .eedr d±mcpe oT agiv and
to delegate .11 q ap)r or the drtic. and pc- veseed in
hin  to  Ouch  ettmey  tHr  agent,  and  to  rcBonre  euch
atfroey or ngmt end rcappcht other ct othfre in hi.
place.   Beard   qcaber.   and   Ae.ociaflm   chap   be
xponritbe er Hzute ldr try lo.. or eqr act Of ceide
or ±±ietion br hi. oonrfuted attmty or agent or

-  -- l c}
..........,..ougrudisSffsSgLb

tL'

*
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•9-

association  unless  cocasioned  try  his  wi]full  negivct  or
default.

a)  Any mcmber9 Of the association may redrc on giving one
month'S notice in whting to the association(9|.

p) To  promote  the  objectives  of the  Association  the  board
memberg   and   Association   are   entitled   to   constitute

governing coundis and advisory committec8.

q) .The   board   members   along  im.th   Assocfati.on   shad   be
entitled  to  remove  and  replace-  any  mmber  Of  such
advisory committees and governing councils from tine to
tine.

P  Every proptryr of the AssociatiorL, movatne or immovable
shall be kept in the name of the association.

s|  lf at  any  tine  the mmber of the  associaLtionmembcr -is
less  than  25,  the  board members  shall  appoint one or/
more assocration to rm the vacate membel. post.

t)  Upon    the    appointment    of    aL    new    association    the
association  properticB  shall  vest  in  the  new association

jointry with the continuing or surviving as8ocintion, with
the   duties   and   power   o[   the   assodetion   set   out
hereinabove in this deed.

u) The As3ochtion shall have the poorer to remove the board
member ouifering from ptrysical or mental disabilfty or if
he  is  accused  of  mi8feasance  Of  association  f`ind8  or

property  or  misconduct.  after  satisfying  hineelf       on
enguiry and such aedon of the Association shall be final.

v}  'Thc ABaqdation Shall elect any one among them8ehaee as

:=t:enbeonngorityifthepestofbedmen#

ias

.

r::!.:..:n. urgivff ty5SFf tyREffgtpid   Eedcoed i
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•. -loll

0 .Tt? hoodino inn .eta aiinr cue mqg tbebeha
a.. tx>nd tpeBin` in ]rtyotry F the  pco d boardI-i.-t..I

rty The pro¢eedhp af I?e Eland or^..ocl?tiin chall nco h
any  gdy  bc  inquiin  d`i€  to  add  per  tr  pare
ronfag vicaLt.   Duririg qe-the whqu a racriey .h
yin to. bc ancd up, the remariipg ^a:oaatl6e. thinl act:
-I "rty Board', mtbjcct to `thc preacnce jot Quorum in
the zpeednge.   Any vacaziry in lh€ Board ar ^aeoriAtioti `
or  iLlegalfty in  the  appointment  Of Aeeoriation `qr thd+ -

proQeedingr   ahall   not   iowalidate   any   prior  `ut   er `    ./
dedrim ar±hE Baari                                                          `. :

a    lf the;ae.oinad i. dctemped`ty.cdbi= of tin:, the
eexpur Of the aesoctaton b]P.bq dirid¢d amongEL the
bcacficinrics in the shas ).'in tythe asseciatioth  . +

yi    TinEm ar^±t]tn wh ch±dtr'D adwhc.fu
the adri.am                                                                 f

2i      The Boird of A-odfro thud Efee=ded tl]p E)ielpr,
ongectbe.  m4 Adndyutin  dr the  Abodatim ty
rfue con.ut rfu the ldrfum  mrfuer d tie
A.e9tife= b try tine q thcl ir neof].ny ad line
ched4 t]efecode4h the rimee.-dthe megivB..    ~

||.I-=|±=
"... A..oeddob Eke lan A lrfcocable.          ~

+ ELILt+ ir

AIfmcatdsA-ocbticahalf]ograpqtytnrard,dthermmb]e®
fdpnrdto od)fdr thin the ±±±e±atip fund da±e±e± b the rfubcn, a4
de.chef h the .cheer)e bctovi

•,+#jgiv£

!a` I..EL!g uds$4#®Sgri   srfucrG+ar`
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tsee fuile 16 ct the Tina N&dr §oddic. Reditrafim R`rfea 1978}

I.gil.atX.dber.tot.=±fehLfee4aq4er-tub-..ctlon|1|Of
e.ctiri .I+ at uo nan mdr abel.th. Ragiri-tim 4ri I9ae.

qun Nrfu ha or rf 1975)

BBGrfuor-
1.Nine and add"B Of the erdrty :

itoatErfu±
3.tryfegiv±Nndut

yxpafrictdbrfu

EL%FELontE8
EREENxnoHASSocutnott
Ho.8,t4T-_rtt_eq±D±pirdagivcQfil
thde fumerdel Ehitld5±E,
ldr7nal!ap]rim, I[mlfm SelaL
ThintekyrfeqEundr" urfuHfupche- Diqu
ce.fitsi3en8

iewh - - rm      .dl atdrsd
!~

drty
I Hr~",danartha"th Eh-- cO.a+.cola No.cO-`. Eut\ Rdt Street.

a in.V- skxEN wdfro cO.04J2018 Ho.80,              BLr, ^mbedlciEirStredL603104

3 i fty'B.u"pcttry Emtae so.o4.aeL8 tto.io, y€thchfro Hqu,
3d         ®oei          Str€e&
frfinnedfapuran~6as lea

r
I,Sedmdzpnd EBtgiv" so.oraei8 7}rJ\pdridhr          ifeet,

" ct,. `   Hmal04

§ .        .`                  ''-.. uhEBErfu 30.04jaei8 Matha          Koil          Street.
utanaifeprran.frohxpuran nirm`

6 •.I        .             '         I Peymer sO.04.2018 T.rm Sun     ,Kanchxpunan mde

7 u.RJshinl- EBmbpe in 30.OH.aei8 Mitha        Hd        Stregiv
Prfth

rm£He€purrm "rfu
8 V.Ha- HcO 80.Oiaei8 Ton sam

I               .,'`-I.I          -1,I

REaheepayfan "rm

I
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i9-_TM-.5:j`b`-i
I,

Air  Ai;a6f      H-~+

I Haneed

i-:,;``-pig;Tc€iri-l`-3-6 o`4:2o` i-8-~   :-:i=Ii-ifeJk~2`r-'3t;'e-€{   ---

FhJL  I:cr.                                                   i  h(amallapuram ,
Kaacheepuram District

Bu-s,fiaiTt-r5aT6F2Tifei i-£ii~g:`i-,i: +    `~
i

i lT +Dli=hatc-s~al    tpiahcman-i,i
L3ITorTZ5Tg+=anEC-etdEEL==:±tpct..~!Manallapuran,Kaci`hcepQramDistriet

12 S.Prakash Employee in 30.04.2018 I.K.M Salad

fin Co. Mamal]apuran,Kancheepuram "strict

13_`_ N.Palani Employee in 30.04.2018 Ambedkar Street

!putco.

Mananapuran,Kancheepuram mstrict

1`4

S.Loganathan           Farmer 30.04.2018        Matha         Koi]          StrcetT
AdeLznanap-
Kancheepuran mstrict

15 S-Balali Employee in 30.04.2018 Iinbcdkar Street
rm Co. Manallapuran.frochcep~ I)istrict

16 V.Murtige§an social worker 30.04.2018 Dr. Ambedlfar             Stre et,hfroallapuran-603104

17 E.Bafu social Worker 30.04.2018 T.K.M saladManauapuram,Kanchcep`iram DistTjct

18 G.Nagappan Empleyec in 30.04.2018 Dr.Ambedicar             Street,

FIt Co. Malnellapuran-603104

19 R.Rajasekaran Employee in 30.04.2018 Matha         Koil         Street,

Put Co. Manahapuran.JfaocheE:pummmstrict.

20! J'_adarm     i Ftryt.    prindng 30.04.cols T.K.M salad

Prcsg Manauapuran,Zfrochcepuran District

2]I D-Anbu Eznploy€e in 30.o4.aci8 Matha          KOH          Street.

Ftt Co. Mananapuran,Kanchcepuraln Distriet

22 E.-n Social Worker 30,04.2018 T.K.M SamManaHapuran,KEmche€puran ±ct

23 M.Anthony social wofker 30.04.2018 Dr.Amb¢dk=r             Strcct L-603104

24 Sinsor, Ftt. Co. sO.04.2018 MathQ         Koil         Strc€L,Mamampuran,KancheepuramDistrict

!2S

Alphonsc Farmer 30.On.2018        Matha t{ed str`eet,
Manallapurrm,
Kanchecp`iram District

*S..,..,asSiL,in&

ffi;,;.I,:'',,,``';;;I,,,i,:,,,::I,:':,,,,;:,'„i;:,:,"i„,,;i:,;,L':I;:I,,,,#i:,.,I:i,,,;,,,,,,,#T
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Survey No: 3199 

 

Letter Head : 3 Square Foundation 

Date : __________ 

Site : Mamalapuram  

Quotation for Pogai Kuttai modify work at Mamalapuram Site (Survey No 
81,12) Starting Point ECR Adyar Anandha Bhavan End Point Motel Mamala 
Compound Wall. 

Total Running Meter 825m. 

1.  RR Masonry Work    
 West Side = 1X1 = 825m X 0.300m X 5m = 1237 X 4885 = 8045187 
 East Side = 1X2 = 825m X 0.300m X 5m = 2475 X 4885  =  12090357 
2.  Paving Block (Walk Way Area)   

 West Side = 1X1 = 825m X 5m = 4125 x 1135  = 4681875 
 East Side = 1X1 = 825m X1.6m = 1320 X 1135 = 1498200 

3.  Providing Gravel Filling   
 West Side= 1X1= 825m X 5m X 0.15m = 619 X 560 = 346640 
 East Side= 1X2= 825m X 5m X 0.15m = 1237 X 560 = 693000 

4.  Paving Block Side Kerb Wall Area   
 West Side=1X2 =825m= 1650 X 95 = 15670 
 East Side =1X2 =825m= 1650 X 95 = 15670 
5.  Paving Block (Walk Way Area) 

Providing and Laying Cement Concrete at 1:4:8 using 
40 mm blue metal 

  

 West Side=1X1 = 825m x 5m x 0.10m = 412 x 2350 = 693875 
 East Side =1X1 = 825m X 1.6m X 0.10m = 132 x 2350  = 310200 
6.  Motor Room    
 1X2 = 8’0” x 8’0” = 64SqFt X 2 = 128X1600 =  204800 
7.  Tree (Maintainance Charges Including )   
 300 Nos. X 450 = 135000 
8.  Total Value of Work  = 26945152 

 
No 148/ 2A Indira Nagar, Vasuvasa Muthiram, Pudhupattinam, Kalpakkam – 

603102. 

L Umesh Kumar ,  Cell +91 – 9003511623 

Mail Us : threesquare2017@gmail.com, lumeshk1981@gmail.com 

 

Clean Copy
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Our Terms and Conditions  

1. VAT and Service Tax Will be borne by you 
2. Advance of 30 % from the total value of work along with work order 
3. Electricity (3 Phase) and Water Free Supply at Site 
4. Stage wise Payment  

 

Payment Details  

1. Advance Payment   = 30% 
2. Stage Payment    = 20% 
3. Third Stage Payment   = 20% 
4. Fourth Stage Payment   = 30% 

 

Thanking you  

 

Three Square Foundation  

Clean Copy 20
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Translated Clean Copy 
 

PROCEEDINGS OF DISTRICT COLLECTOR / DIRECTOR 
District Rural Development Agency, Kancheepuram,  

Before : Thiru.P.Ponnaiya, E.AA.P. 
-------------------------------------------------------------------------------------------------------------- 

Na.Ka.No.3146/2018/A11 
 

Sub :  Corporate Social Responsibility (CSR) District Rural 
                              Development Agency, Kancheepuram – Thirukazhu- 
                              Kundram Taluk – Maamallapuram - Resolution to grant 
                              permission to Mallai Water source Protection and Rescue 
                              Society to carry out dredging and rehabilitation works of 
                              Solaipoikai Lake. 
 
                  Ref:     1.  Maamallapuram Mallai Water source Protection and 
                                   Rescue Society’s letter dated 31.05.2019. 
 
         2.  Kancheepuram District Collector’s advise dated  
                                 18.06.2019. 

***** 
ORDER : 
 
 In the letter of Mallai Water Source Protection and Rescue Society 
which can be seen in Reference 1, it is mentioned that Solai Poikai Lake 
Survey No. 124, 2.54.0 hectare and Vannan Kuttai Survey No. 81, 2.10.5 
hectare, total length of 825 meters, constructed in Mamallapuram area of 
Thirukkalukkunram Taluk, is Rs 2,69,45,152/ - In assessment It is requested as 
follows to grant permission to carry out dredging reconstruction works on 
100% contribution. 
 

Description of work for which clearance certificate is issued 
 
Sl.No. Implementation 

system 
Work Details Valuation 

Amount (Rs.) 
1. Mallai Water Source 

Protection and 
Rescue Society, 
Maamallapuram. 

Solai Poikai Lake Survey 
No. 124, 2.54.0 hectare 
and Vannan Kuttai 
Survey No. 81, 2.10.5 
hectare, total length of 
825 meters, constructed 
in Mamallapuram area of 

 
 

2,69,45,152 

18.06.2019
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Thirukkalukkunram Taluk, 
Carrying out works of 
cleaning and 
Reconstruction of Lakes 

 
According to the technical advice of Mallai Watersheds Protection 

and Rescue Association, Executive Engineer (Public Works), Water Resources 
Department, Araniyar Watershed Zone, Chepakkam, Chennai, Solai Poikai 
Lake Survey No. 124, 2.54.0 hector and Vannan Kuttai Survey No. 81 2.10.5 
hector total length 100% contribution for the restoration of ponds for a 
distance of 825 meters at a cost of Rs.2,69,45,152 in the assessment, 
permission is given and ordered to the Malla Watersheds Protection and 
Rescue Society to carry out the cleaning rehabilitation works with 100% 
contribution on the following conditions. 
 
Conditions: 
 

1. As per year 2019 -2020 Work should be carried out in accordance with 
the guidelines under the Corporate Social Responsibility Scheme. 
 

2. Corporate social responsibility management should not carry out any 
work other than the work that has been given permission. 
 

3. For the works for which administrative permission has been given, the 
works should be started after obtaining the technical permission from 
the Executive Engineer, (Public Works) Water Resources Department, 
Araniyar Watershed Zone, Chepakkam, Chennai. 
 

4. The Assistant Executive Engineer concerned should provide technical 
advice from time to time and ensure that the work is carried out as per 
Technical Specification. 
 

5. During pond reconstruction work, the loose soil should be placed on 
top of the bank to strengthen it. 
 

6. It is not allowed to carry or use the excess soil resulting from pond 
restoration work for any other work or place other than lake restoration 
work. 
 

7. The repairs of ponds must be completed within a period of 2 months. 
 

24



8. All the necessary materials must be collected at the work site before 
the earthworks are completed and the screed strengthening work can 
be started. 
 

9. If the work is not started and completed within the stipulated time, if 
the work is not carried out properly as per the technical advice, the 
permission will be canceled without any prior notice. 
 

10.  Before the work starts, during the work and after the completion of 
the work, 3 stages should be photographed for each stage.  
Photographs for the works must be submitted by the District Rural 
Development Agency. 
 

11.  Only maintenance works of ponds should be carried out.  No claim 
should be made over the pond after completion of the works. 
 
 

(Sg) P.Ponnaiya 
District Collector/Chairman, 

District Rural Development Agency,  
Kancheepuram District. 

 
//As per order// 

 
 

Signed 18/6/2019 
Joint Director / Project Director 

District Rural Development Agency,  
Kancheepuram District. 

To 
 
Mallai Water source Protection and Rescue Society, 
No.8, Municipal Business Complex, Kovalam Road, 
Maamallapuram, Kanchipuram  - 603 104. 
 
Copy to 
 
Executive Engineer (Public Works Department) 
Water Resorce, Aaraniyaar Watershed Zone, 
Chepauk, Chennai – 05. 
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Translated Clean Copy 
VIDUTHALAI SIRUTHAI KATCHI, 

Siruthai V.Kittu, 
Chenglepet, Kancheepuram, District Secretary, 

Mobile : 9444175535, 9840357875, 
No. 80, Annal Ambedkar Street, Mamallapuram – 603104. 

------------------------------------------------------------------------------------------------------- 
Date : 15.07.2023 

To 
 
The Project Manager, 
National Highway Department, 
No.41/8A, 2/285, Velacherry Tambaram Main Road, 
Santhomepuram, Medavakkam, 
Chenglepet District, Pin – 600 073. 
 
Sir, 
 

Sub :  Road  widening  project in  the  Southern  Part of 
                         Solaipoigai Pond under Mamallapura municipality 
                         the construction of a sand-filled (covered)–Petition 
                         Regarding. 

***** 
 

I would like to draw your attention to the fact that in the past 
2018 and 2019, around 50 lakhs of rupees have been spent on the 
Soilapoikai Pond under the Mamallapuram Municipal Corporation for 
public use by the public and social activists in cooperation with the 
Viduthalai Siruthaigal Party and Mallai Water Level Protection 
Movement and during the planning of the World Chess Games in 
Mamallapuram. 96 lakhs to repair the pond and encroachment of the 
pond and clear the garbage has been renovated and is now being 
used by people.  In this case, in the name of the East Coast Road 
Expansion Project, sand is being filled in the Southern part of the 
above-mentioned pond.  Apart from this, the construction of ponds, 
puddles and ponds in many places like Vaalkuttai and Pilliyar temple 
ponds in Pooncheri area, Nathamedu Lake in Vengambakkam 
Panchayat from Chennai to Kanyakumari means that the 
Government is emptying the water bodies. 
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So Sir, I request you to pay attention to the information I have 
pointed out above and make a document for erecting pillars, 
constructing bridges and laying roads to protect the water bodies. 

 
Your Truly 

 
 
Therefore, sir, I respectfully request you to pay attention to this 

matter and save the ponds and ponds used by the people as well as 
the lakes that store water for agriculture by putting up pillars and 
erecting bridges, protecting the water bodies and laying roads so that 
the flow of water from the west to the east is not obstructed during the 
rainy season. 

 
Yours 
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Translated Clean Copy 
VIDUTHALAI SIRUTHAI KATCHI, 

Siruthai V.Kittu, 
Chenglepet, Kancheepuram, District Secretary, 

Mobile : 9444175535, 9840357875, 
No. 80, Annal Ambedkar Street, Mamallapuram – 603104. 

------------------------------------------------------------------------------------------------------- 
Date : 07.08.2024 

To 
 
Honorary Thiru. Selvam, 
Kancheepuram Parliament Member, 
Siluvedal Village, Kancheepuram, 
Kancheepuram District. 
 
Respected sir, 
 

Sub :   Petition regarding protection of water bodies covered 
                    by mud pits during East Coast Road widening works. 

***** 
Greetings, 
 
 Sir, The Chozhi Poikai pond in Mamallapuram Municipality was 
cleaned and brought to public use by the Mamallapuram Water Level 
Protection Society in 2018 at a cost of more than 50 lakhs.  Currently, 
the road is being built over the Chozhi Poikai pond by covering the 
Chozhi Poikai pond with the east coast road widening works by the 
highway department. 
 

It is regrettable that despite the Supreme Court orders of various 
High Courts that if there are ponds, puddles, canals and lakes during 
the road widening works, roads can be built over the bridge and the 
water levels should be protected, the highway department continues 
to ignore the court orders.  Similarly, there is fear that many water 
bodies will be closed from Chennai to Kanyakumari. If this is the 
situation for the Choli Poigai pond, which has been reconstructed at a 
cost of 50 lakhs, it is not known what will happen to the water bodies 
that are not listening.  Road widening works are necessary to prevent 
accidents due to increasing vehicular traffic.  At the same time water 
is very necessary for our future generations.  What happens if the 
water tanks that collect that water are closed?  When the 

33



Mamallapuram Konkaiyamman temple pond is full, not only the 
Chozhi Poikai pond, the water will go to the Buckingham canal 
through a small channel.  North Mamallapuram is inundated during 
rainy season due to closure of that small Canal during road 
construction. Similarly, we can go on saying that Val Kuttai in 
Pooncheri area, Pilliyar Kovil Kalam, Nathamedu Lake in 
Venkampakkam Panchayat.  The NHAI has replied that if the highway 
department and the government are informed about this through a 
petition on 15/07/2024, the water bodies are closed after obtaining 
permission from the government.  Makes the public suffer.  Therefore, 
for the sake of future generations and livestock, if there are any water 
bodies during the Sally expansion work, I request them to suggest to 
the highways department to build small bridges over them and 
construct roads, and during the road expansion work, all the water 
bodies covered by mud till now should be brought back for public 
use. 

 
 

Your 
Sd/- V.Kittu 

(V.KITTU) 
Encl : Copy of Letter of NHAI  
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Translated Clean Copy 
VIDUTHALAI SIRUTHAI KATCHI, 

Siruthai V.Kittu, 
Chenglepet, Kancheepuram, District Secretary, 

Mobile : 9444175535, 9840357875, 
No. 80, Annal Ambedkar Street, Mamallapuram – 603104. 

------------------------------------------------------------------------------------------------------- 
Date : 07.08.2024 

 
To 
Honorary Collector, 
Highway Department, Guindy, 
Chennai – 600 025. 
 
Respected sir, 

 
Subject : Protecting water bodies that are being covered  
                with soil during the  East  Coast  Road  expansion  
                works.  

Greetings, 
 

The Sozhi Poigai Pond, located in the Mamallapuram 
Municipality, was cleaned and restored for public use in 2018 at a cost 
of over ₹50 lakhs by the Mamallapuram Water bodies Protection 
Association. Currently, during the East Coast Road expansion works 
undertaken by the Highways Department, the Sozhi Poigai Pond is 
being filled with soil, and a road is being constructed over it. Despite 
various orders from the Supreme Court and several state High Courts 
emphasizing the need to preserve water bodies by constructing small 
bridges or elevated roads over lakes, ponds, canals, and reservoirs, 
the Highways Department continues to disregard these directives, 
which is deeply concerning. 

 
This raises fears about how many water bodies from Chennai to 

Kanyakumari might face a similar fate. If this is the condition of a water 
body like the Sozhi Poigai Pond, which was restored at a cost of ₹50 
lakhs, one can only imagine the fate of other neglected water bodies. 
While road expansion is crucial to address increasing traffic and 
prevent accidents, it is equally important to conserve water for future 
generations. Preserving water bodies and ensuring sustainable 
development should go hand in hand. If water bodies are filled in, 
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what will happen? It’s not just the Sozhi Poigai Pond; in North 
Mamallapuram, when the Gengayamman Temple Pond overflows, 
water flows into the Buckingham Canal through a small channel. 
However, during road construction, this small channel has also been 
closed, putting North Mamallapuram at risk of flooding during the 
rainy season. Similarly, in the Poonjeri area, water bodies like Valkuttai, 
Pillaiyar Temple Pond, and Nathamedu Lake in Vengampakkam 
Panchayat are also affected, and the list goes on. On 15/07/2024, this 
issue was brought to the attention of the Highways Department and 
the government through a petition. However, the NHAI responded by 
stating that all water bodies being closed were done with government 
approval, which deeply frustrates the public. Therefore, for the sake of 
future generations and livestock, I urge the Highways Department to 
construct small bridges over any water bodies encountered during 
road expansion instead of closing them. Additionally, I request that all 
water bodies already filled in during the expansion process be 
restored and made available for public use. 

 
Your 

Sd/- V.Kittu 
(V.KITTU) 

Encl : Copy of Letter of NHAI  
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Translated Clean Copy 
VIDUTHALAI SIRUTHAI KATCHI, 

Siruthai V.Kittu, 
Chenglepet, Kancheepuram, District Secretary, 

Mobile : 9444175535, 9840357875, 
No. 80, Annal Ambedkar Street, Mamallapuram – 603104. 

------------------------------------------------------------------------------------------------------- 
Date : 07.08.2024 

 
To 
Hon’ble Thiru.A.V.Velu, 
Minister of Highway Department,  
Secretariat,  
Chennai. 
 
Respected sir, 

 
Subject : Protecting water bodies that are being covered  
                with soil during the  East  Coast  Road  expansion  
                works.  

Greetings, 
 
The Sozhi Poigai Pond, located in the Mamallapuram 

Municipality, was desilted and restored for public use in 2018 at a cost 
of over ₹50 lakh by the Mamallapuram Waterbodies Protection 
Association. Currently, during the East Coast Road (ECR) expansion 
works undertaken by the Highways Department, the Sozhi Poigai Pond 
is being filled with soil, and a road is being constructed over it. Despite 
multiple orders from the Supreme Court and various State High Courts 
mandating the preservation of water bodies and recommending the 
construction of small bridges or elevated roads over lakes, ponds, 
canals, and reservoirs during road expansion, the Highways 
Department has continuously ignored these directives, which is deeply 
concerning. 

 
This raises fears about the number of water bodies being closed 

along the stretch from Chennai to Kanyakumari. If this is the state of 
the Sozhi Poigai Pond, which was restored at a cost of ₹50 lakh, one 
can only imagine the fate of other neglected water bodies. 
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While road expansion is essential to address increasing traffic 
congestion and prevent accidents, water conservation is equally 
critical for future generations. If water bodies that store this vital 
resource are filled, what will the future hold? It's not just the Sozhi 
Poigai Pond. For instance, in North Mamallapuram, when the 
Gengayamman Temple Pond overflows, water flows into the 
Buckingham Canal through a small channel. However, this channel 
was closed during road construction, leaving North Mamallapuram 
prone to flooding during the rainy season. Similarly, in the Poonjeri 
area, water bodies such as Valkuttai, Pillaiyar Temple Pond, and 
Nathamedu Lake in Vengampakkam Panchayat are also affected, 
and the list goes on. This issue was brought to the attention of the 
Highways Department and the government through a petition on 
15/07/2024. However, the NHAI’s response that these water bodies are 
being closed with government approval has caused significant distress 
among the public.  Therefore, I urge the Highways Department to 
construct small bridges over any water bodies encountered during 
road expansion instead of closing them, for the sake of future 
generations and livestock. Additionally, I request that all water bodies 
already filled during the expansion process be restored and made 
available for public use. 

 
 

Your 
Sd/- V.Kittu 

(V.KITTU) 
Encl : Copy of Letter of NHAI  

 
 
 
 
 
 
 
 
 
 
 
 
 
 

42



43



44



Translated Clean Copy 
VIDUTHALAI SIRUTHAI KATCHI, 

Siruthai V.Kittu, 
Chenglepet, Kancheepuram, District Secretary, 

Mobile : 9444175535, 9840357875, 
No. 80, Annal Ambedkar Street, Mamallapuram – 603104. 

------------------------------------------------------------------------------------------------------- 
Date : 07.08.2024 

 
To 
Honorary Collector, 
Chenglepet District. 
 
Respected sir, 

 
Subject : Protecting water bodies that are being covered  
                with soil during the  East  Coast  Road  expansion  
                works.  

Greetings, 
 
The Sozhi Poigai Pond, located in the Mamallapuram 

Municipality, was cleaned and restored for public use in 2018 at a cost 
of over ₹50 lakh by the Mamallapuram Water bodies Protection 
Association. Currently, during the East Coast Road (ECR) expansion 
works undertaken by the Highways Department, the Sozhi Poigai Pond 
is being filled with soil, and a road is being constructed over it. Despite 
multiple orders from the Supreme Court and various State High Courts 
mandating the preservation of water bodies and recommending the 
construction of small bridges or elevated roads over lakes, ponds, 
canals, and reservoirs during road expansion, the Highways 
Department has continuously ignored these directives, which is deeply 
concerning. 

 
This raises fears about the number of water bodies being closed 

along the stretch from Chennai to Kanyakumari. If this is the state of 
the Sozhi Poigai Pond, which was restored at a cost of ₹50 lakh, one 
can only imagine the fate of other neglected water bodies. 

 
While road expansion is essential to address increasing traffic 

congestion and prevent accidents, water conservation is equally 
critical for future generations. If water bodies that store this vital 
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resource are filled, what will the future hold?  It's not just the Sozhi 
Poigai Pond. For instance, in North Mamallapuram, when the 
Gengayamman Temple Pond overflows, water flows into the 
Buckingham Canal through a small channel. However, this channel 
was closed during road construction, leaving North Mamallapuram 
prone to flooding during the rainy season. Similarly, in the Poonjeri 
area, water bodies such as Valkuttai, Pillaiyar Temple Pond, and 
Nathamedu Lake in Vengampakkam Panchayat are also affected, 
and the list goes on. This issue was brought to the attention of the 
Highways Department and the government through a petition on 
15/07/2024. However, the NHAI’s response that these water bodies are 
being closed with government approval has caused significant distress 
among the public.  Therefore, I urge the Highways Department to 
construct small bridges over any water bodies encountered during 
road expansion instead of closing them, for the sake of future 
generations and livestock. Additionally, I request that all water bodies 
already filled during the expansion process be restored and made 
available for public use. 

 
 

Your 
Sd/- V.Kittu 

(V.KITTU) 
Encl : Copy of Letter of NHAI  
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Translated Clean Copy 
VIDUTHALAI SIRUTHAI KATCHI, 

Siruthai V.Kittu, 
Chenglepet, Kancheepuram, District Secretary, 

Mobile : 9444175535, 9840357875, 
No. 80, Annal Ambedkar Street, Mamallapuram – 603104. 

------------------------------------------------------------------------------------------------------- 
Date : 07.08.2024 

 
To 
Honorary Thiru.S.S.Balaji, 
Member of Legislative Assembly, 
Thiruporur Assembly. 
 
Respected sir, 

 
Subject : Protecting water bodies that are being covered  
                with soil during the  East  Coast  Road  expansion  
                works.  

Greetings, 
 
The Sozhi Poigai Pond, located in the Mamallapuram 

Municipality, was cleaned and restored for public use in 2018 at a cost 
of over ₹50 lakh by the Mamallapuram Water bodies Protection 
Association. Currently, during the East Coast Road (ECR) expansion 
works undertaken by the Highways Department, the Sozhi Poigai Pond 
is being filled with soil, and a road is being constructed over it. Despite 
multiple orders from the Supreme Court and various State High Courts 
mandating the preservation of water bodies and recommending the 
construction of small bridges or elevated roads over lakes, ponds, 
canals, and reservoirs during road expansion, the Highways 
Department has continuously ignored these directives, which is deeply 
concerning. 

 
This raises fears about the number of water bodies being closed 

along the stretch from Chennai to Kanyakumari. If this is the state of 
the Sozhi Poigai Pond, which was restored at a cost of ₹50 lakh, one 
can only imagine the fate of other neglected water bodies. 

 
While road expansion is essential to address increasing traffic 

congestion and prevent accidents, water conservation is equally 
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critical for future generations. If water bodies that store this vital 
resource are filled, what will the future hold?  It's not just the Sozhi 
Poigai Pond. For instance, in North Mamallapuram, when the 
Gengayamman Temple Pond overflows, water flows into the 
Buckingham Canal through a small channel. However, this channel 
was closed during road construction, leaving North Mamallapuram 
prone to flooding during the rainy season. Similarly, in the Poonjeri 
area, water bodies such as Valkuttai, Pillaiyar Temple Pond, and 
Nathamedu Lake in Vengampakkam Panchayat are also affected, 
and the list goes on. This issue was brought to the attention of the 
Highways Department and the government through a petition on 
15/07/2024. However, the NHAI’s response that these water bodies are 
being closed with government approval has caused significant distress 
among the public.  Therefore, I urge the Highways Department to 
construct small bridges over any water bodies encountered during 
road expansion instead of closing them, for the sake of future 
generations and livestock. Additionally, I request that all water bodies 
already filled during the expansion process be restored and made 
available for public use. 

 
 

Your 
Sd/- V.Kittu 

(V.KITTU) 
Encl : Copy of Letter of NHAI  
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Translated Clean Copy 

VIDUTHALAI SIRUTHAI KATCHI, 
Siruthai V.Kittu, 

Chenglepet, Kancheepuram, District Secretary, 
Mobile : 9444175535, 9840357875, 

No. 80, Annal Ambedkar Street, Mamallapuram – 603104. 
------------------------------------------------------------------------------------------------------- 

Date : 17.08.2024 
 
To 
The Chief Secretary, 
Tamil Nadu Government – Secretariat, 
Fort St. George, 
Chennai – 600 009. 
 
Respected sir, 

 
Subject : Protecting water bodies that are being covered  
                with soil during the  East  Coast  Road  expansion  
                works.  

Greetings, 
 
The Sozhi Poigai Pond, located in the Mamallapuram 

Municipality, was cleaned and restored for public use in 2018 at a cost 
of over ₹50 lakh by the Mamallapuram Water bodies Protection 
Association. Currently, during the East Coast Road (ECR) expansion 
works undertaken by the Highways Department, the Sozhi Poigai Pond 
is being filled with soil, and a road is being constructed over it. Despite 
multiple orders from the Supreme Court and various State High Courts 
mandating the preservation of water bodies and recommending the 
construction of small bridges or elevated roads over lakes, ponds, 
canals, and reservoirs during road expansion, the Highways 
Department has continuously ignored these directives, which is deeply 
concerning. 

 
This raises fears about the number of water bodies being closed 

along the stretch from Chennai to Kanyakumari. If this is the state of 
the Sozhi Poigai Pond, which was restored at a cost of ₹50 lakh, one 
can only imagine the fate of other neglected water bodies. 
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While road expansion is essential to address increasing traffic 
congestion and prevent accidents, water conservation is equally 
critical for future generations. If water bodies that store this vital 
resource are filled, what will the future hold?  It's not just the Sozhi 
Poigai Pond. For instance, in North Mamallapuram, when the 
Gengayamman Temple Pond overflows, water flows into the 
Buckingham Canal through a small channel. However, this channel 
was closed during road construction, leaving North Mamallapuram 
prone to flooding during the rainy season. Similarly, in the Poonjeri 
area, water bodies such as Valkuttai, Pillaiyar Temple Pond, and 
Nathamedu Lake in Vengampakkam Panchayat are also affected, 
and the list goes on. This issue was brought to the attention of the 
Highways Department and the government through a petition on 
15/07/2024. However, the NHAI’s response that these water bodies are 
being closed with government approval has caused significant distress 
among the public.  Therefore, I urge the Highways Department to 
construct small bridges over any water bodies encountered during 
road expansion instead of closing them, for the sake of future 
generations and livestock. Additionally, I request that all water bodies 
already filled during the expansion process be restored and made 
available for public use. 

 
 

Your 
Sd/- V.Kittu 

(V.KITTU) 
Encl : Copy of Letter of NHAI  
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NAME OF THE POND : Sozhi Poigai 
LOCATION  : Situated in the North-Western side of 

Mahabalipuram  
 
 
The East Coast Road dissects 
Mahabalipuram and the Pond 
 

COORDINATES 
LATITUDE  LONGITUDE 

12°37'44.55"N  80°11'38.32"E 
TOTAL APPROXIMATE AREA OF POND : 8.20 Acres 

TOTAL APPROX. VOLUME OF THE POND : 8,95,96,800 LITERS 
TOTAL APPROXIMATE PERIMETER : 1.37 KM 

AREA OF ENCROACHMENT : 0.65 ACRES = 29,853 Sq.Ft 
APPROXIMATE VOLUME OF WATER IN 

EARTH DUMPED AREA 
: 76,07,990 LITERS 

 
Boundaries of Pond - Marked in Yellow* 

 

Image Date : 23/09/2022 
   

Mahaballipuram Entrance 
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GOOGLE MAPS IMAGE 1 : 
 
Date of Image: 21/01/2013 
 
Google Maps Imagery dated 21/01/2013 showing Sozhi Poigai in a dry state 
marked in RED. 
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GOOGLE MAPS IMAGE 2 : 
 
Date of Image: 21/03/2016 
 
Google Maps Imagery dated 21/03/2016 showing Sozhi Poigai in a contaminated and 
dry state marked in RED. 
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GOOGLE MAPS IMAGE 3 : 
 
Date of Image: 26/03/2017 
 
Google Maps Imagery dated 26/03/2017 showing Sozhi Poigai in a contaminated 
and  dry state marked in RED. 
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GOOGLE MAPS IMAGE 4 : 
 
Date of Image: 09/05/2018 
 
Google Maps Imagery dated 09/05/2018 showing Sozhi Poigai in a contaminated and  
dry state marked in RED. 
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GOOGLE MAPS IMAGE 5 : 
 
Date of Image: April 2019 
 
Google Maps Imagery dated April 2019 showing Sozhi Poigai in a contaminated and 
dry state marked in RED. 
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GOOGLE MAPS IMAGE 6 : 
 
Date of Image: 19/03/2021 
 
Google Maps Imagery dated 19/03/2021 showing Sozhi Poigai in a rejuvenated and 
in a semi-wet state marked in Red. 
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GOOGLE MAPS IMAGE 7 : 
 
Date of Image: December 2021 
 
Google Maps Imagery dated December 2021 showing Sozhi Poigai in a rejuvenated 
and in a Semi-Wet state marked in Red. 
 
 
 

  

83



GOOGLE MAPS IMAGE 8 : 
 
Date of Image: 09/03/2022 
 
Google Maps Imagery dated 09/03/2022 showing Sozhi Poigai in a rejuvenated and 
in a wet state marked in Red. 
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GOOGLE MAPS IMAGE 09 : 
 
Date of Image: 23/09/2022 
 
Google Maps Imagery dated 23/09/2022 showing Sozhi Poigai in a rejuvenated and 
in a Semi-Wet state marked in Red. 
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GOOGLE MAPS IMAGE 10 : 
 
Date of Image: 23/09/2022 
 
Google Maps Imagery dated 23/09/2022 showing Sozhi Poigai in a semi wet state. 
The Ponds marked with yellow border for reference. 
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GOOGLE MAPS IMAGE 11 : 
 
Date of Image: 18/08/2024 
 
Google Maps Imagery dated 18/08/2024 showing Sozhi Poigai in wet and 
rejuvenated state, full of water. 
The Ponds marked with yellow border for reference. 
 
Arrow showing NHAI’s encroachment into the pond. 
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GOOGLE MAPS IMAGE 12 : 
 
Date of Image: 04/12/2021 
 
Google Maps Imagery dated 12/04/2021 showing Sozhi Poigai in a WET and rejuvenated state.  
 
The area of the Earth dumped is marked in yellow amounting to about 0.65 Acres. 
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GOOGLE MAPS IMAGE 13 : 
 
Date of Image: 18/08/2024 
 
Google Maps Imagery dated 18/08/2024 showing Sozhi Poigai in a  in a WET and rejuvenated state.  
 
Earth dumped into the pond can be clearly seen within the yellow borders amounting to about 
29853 Sq.Ft. 
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GOOGLE MAPS IMAGE 14 : 
 
Date of Image: 23/09/2022 
 
Google Maps Imagery dated 23/09/2022 showing Sozhi Poigai in a  in a WET and rejuvenated state.  
 
The closest point of the POND to the main EAST COAST ROAD amounts to approximately 35 Ft. 
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Image 1 | Date: 2019
Cleaning of Pond by the Association using earth mover as can be seen 
in the pond in the process of cleaning. 
Motor Room can be seen in PURPLE circle.

Image 2 | Date:
Cleaning of Pond by the Association using earth mover as can be seen 
in the pond in the process of cleaning. Earth Mover marked in PURPLE 
Circle.
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Image 3 | Date:
Cleaning of Pond by the Association using earth mover as can be seen 
in the pond in the process of cleaning. Earth Mover marked in Purple.
Soil Extracted can be seen to fill the bund.

Image 4 | Date: 
Soil Extracted from the pond used to make the bund around the pond.
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Image 5 | Date:
Cleaning of water channels used to irrigate the fields adjecent to the 
pond using manual labourers. 

Image 5 | Date:
Cleaning of water channels used to irrigate the fields adjecent to the 
pond using manual labourers. 

93

Eco



 

  

Image 7 | Date:
Cleaned water collection area adjacent to the motor room from where 
water used to be collected and channeled to the fields adjecent to the 
pond.

Image 8 | Date:
Cleaned water collection area adjacent to the motor room from 
where water used to be collected and taken to the fields adjecent to 
the pond.
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Image 9 | Date:
Image showing NHAI dumping earth into the pond, contaminating and 
encroaching, removing the motor room and closing the spring area.
Motor Room and Spring area marked in Purple

Image 10 | Date:
Image showing NHAI dumping earth into the pond, contaminating and 
encroaching, removing the motor room and closing the spring area.
Motor Room and Spring area marked in Purple
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Image 11 | Date:
Image showing the encroached area with semi completed mud road 
with concrete walls/ barrierrrs preventing water from the road to 
come into the pond and rejuvenate the pond during rainy season. 
This encroached area is where the Main spring of the pond was 
situated 

Image 12 | Date:
Image showing the encroached where the Main spring of the pond 
was situated.

NHAI can be seen destroying the bund created using crowd fund 
process.
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Image 13 | Date:
Image showing the encroached area with completed thar road 
with concrete walls/ barrierrrs preventing water from the road 
to come into the pond and rejuvenate the pond during rainy 
season. 
This encroached area is where the Main spring of the pond and 
motor room was situated.
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   Image 14 | Date:
Image of the pond completely filled with water
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Image 15 | Date:
Panoramic Image of the pond completely filled with water.

99



 

 

 
 

 

  

Image 16 | Date:
Image of the pond completely filled with water.

The yellow mandap can be seen for Nadappu / Karayangal purposes.

Image 17 | Date:
Image of the steps from the yellow mandap leading into the 
pond.
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Image 18 | Date:
Image of the bund constructed by the Association 
with walkway on top of the bund.
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Image 19 | Date:
Image of the Pond Cleaned, rejuvinated and bund constructed by the Association.

Image 20 | Date:
Image of the Pond Cleaned, rejuvinated and bund constructed by the Association.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE AT CHENNAI 

[Under Section 14 read with Section 18 of the 
National Green Tribunal Act, 2010] 

 
Original Application No. 30 of 2024 (SZ) 

 
IN THE MATTER BETWEEN: 
 
MALLAI WATER BODIES PROTECTION & 
PRESERVATION ASSOCIATION 
Represented by its Secretary,  
Mr. V. Kittu, 

…Applicant  
AND 

 
1. UNION OF INDIA 

Represented by its Secretary to 
Government,  

And 7 Others  
…Respondents  

 

 

 

 

MEMO FILED ON BEHALF OF THE APPLICANT 

 

 

 

 

 

 

M/S. G VIJAY ANAND ASSOCIATES,  

PREETHI RAJ SHETTY,  
G KIRON SHETTY  

G.VIKASH ANAND,   
KIRAN VENKATESH, 

G.NICUL ANAND, R.APARNA AND R. DEEPAN 
SUNIL 

COUNSEL FOR THE APPLICANT 

G Vijay Anand Associates
2025


